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MR. SPEAKER: But lots are drawn.

SHRI SURENDRANATH DWIVE-
DY: There is no lots in this matter.

MR. SPEAKER: Whether first or
last only one question is allowed.

SHR]I HEM BARUA: Sir, T am very
unlucky in that matter. I have never
got anything in lotteries during my
life. Whatever that might be, it lots
are drawn ang if my name does not
come up that is understandable. But
when my name itself is not put in the
lots, that is very difficult to under-
stand.

MR. SPEAKER: If anything hap-
pens like that I would request hon.
Members to bring it to my notice and
I am prepared to correct it. I have
no hesitation in doing that. Only tell
me in the Chamber or write to me
and I am prepared to correct it. My
office also will not hesitate to correct
it if there is any error,

SHRI S. M. BANERJEE (Kanpur):
Sir, broadly speaking, I agree with
what you have said. You have your
own difficulties, but you must realise
our difficulty also. On certain matters
the Ministers themselves must realise
the gravity of the situation—they are
as intelligent as we are if not more—
and they should make a statement.
Our Calling Attention Notices are
rejected. Here is the Home Minister,
Just in front of his residentce all the
central trade union leaders have been
arrested today. Is it not possible for
him to make a statement? Why
should he wait for our Calling Atten-
tion Notice? All the leaders have
been arrested. Tomorrow there might
be discontent among the Central Gov-
ernment employees.
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THE MINISTER OF - EDUCATIGN
(DR. TRIGUNA SEN): Sir, I beg to
lay on the Table— :

(1) A copy of the Kanpur and
Meerut Universities (Amend-
ment) Act, 1968 (President’s
Act No. 20 of 1868) published
in Gazette of India dated the
28th June, 1968 under sub-
section (3) of section 3 of the
Uttar Pradesh State Legisla-
ture (Delegation of Powers)
Act, 1968. [Placed in Library.
see No. LT-1559/68]

A copy of the Annual Report
of the Council of Scientific
and Industrial Research for
the year 1966-67 along with
the Audited Statement of

(2

~

accounts anq the Audit
Report thereon for the year
1965-66 (Hindi  version).

[placed in Library. See No.
LT-1560/68]

(8) A copy of the Audit Report
on the accounts of the Coun-
cil of Scientific and Industrial
Research for the year 1964-65
(Hindi version). [Placed in
Library. See No, LT-1560/68]

U.P. OFFICIAL LANGUAGE (SUPPLEMEN-
TARY PROVISIONS) ACT, AND W=ST
BENGAL GOVERNMENT NOTIFICATIONS

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI VIDYA CHARAN SHUKLA):

Sir, T beg—
(1) to re-lay on the Table—

(1) A copy of the Uttar Pradesh
Official Language (Supple-
mentary  Provisions) Act,
1968 (President’s Act No. 10
of 1968) published in Gazette
of India dated the 68th:April,
1088 ‘under sub-séction (8) of
section 8 g? the: Uttar Pradesh
State Legislature’ (Delegation
of Powers) Act, 1968 (Hindi

and -Eng'ish versions).
[placed in Library. See NoO,
LT-1279/68]



